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RELEASE OF MEMBER

Mr. Speaker: I have to inform the
House that I have received the follow-
ing communication, dated the 8th
March, 1963, from the Deputy Com-
missioner, Sambalpur:—

“] have the honour to inform you
that Shri Kishen Pattnayak, Mem-
ber, Lok Sabha, has been released
from custody on furnishing bail on
the Tth March, 1963 pending sub-
mission of charge-sheat by Police.”



